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(1>) if so, what steps Government propose to 
lake to make adequate and timely sup-plv   of  
cement   to   Maharashtra! 

THE DEPUTY MINISTER IN THE MINISTRY 
OF INDUSTRIAL DEVELOPMENT (SHRI 
PRANAB MUKHERJEE): (a) No specific 
complain! has been received from the Government 
of Maharashtra that their projects were held tip due 
to acute shortage of cement in the Stale. The State 
Government had, how ever, represented that the 
supplies made to them were short of their 
requirements, 

(h) A quota of 10.06 lakh tonnes has been fixed 
for the State of Maharashtra for the period 1st July, 
1973 to 30th June. 1974 on the basis of the average 
consumption for the past five years. The revised 
allocation for the 3rd quarter of 1973 which was 
fixed ;II .'..82 lakh tonnes, has since been increased 
by giving them an additional ad-hoc quota of 
50.000 tonnes for this quarter. 

 

 Procurement     of    raw    material    for 
Small Scale Indus!lies 

1410. SHRI NAGESHWAR PRASAD SHAHI: 
Will the Minister of INDLSTRIAI 
DEVELOPMENT AND SCIENCE AND 
TECHNOLOGY be pleased to stale whether it. is a 
fad thai under the directions of the Development 
Commissioner, Small Scale Industries, the 
procurement of raw material for the suppl\ orders 
received from the D.G.S.&D. has been made the 
responsibility'  of State Directorate of Industry?] 

 
ffTHE DEPUTY MINISTER IN THE 

MINISTRY OF INDUSTRIAL DEVELOP MKNT 
(SHRI ZIAUR RAHMAN ANSARI): No such 
directions are issued by the Development 
Commissioner (Small Scale Industries). 

Directors   ol    Industries    are   responsible 
for sponsoring the requirements of raw materials of 
small scale units in the respective Stales 
irrespective of whether such units have  achieved   
supply  orders  from  DGSX.D 
or   otherwise.] 
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